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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 509 / 2025

In the matter of : -

Amit Gupta ... Applicant
Versus

New Okhla Industrial

Development Authority & Ors. ... Respondents

REPLY ON BEHALF OF
RESPONDENT NO. 1, NOIDA

Most Respectfully Showeth:-

1. In the present Original Application, this Hon’ble Tribunal is examining
the issue of non-compliance of environmental norms while doing various
works relating to cable lying, pipe repair and optical fibre work, gas line work
and various other construction activities across the Noida, as alleged by the

Applicant.

2. At the outset it is submitted that all allegations made and contentions
raised in the present Original Application, so far as they are inconsistent with

the contents of this Reply, are incorrect and denied.
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3. It is submitted that in the O.A., certain allegations have been made
against the PVVNL, for which they themselves are answerable to this Hon’ble
Tribunal. They have been arrayed as Respondent Nos. 2 & 3 to the present

proceedings.

4. It 1s submitted that the Noida city is a planned area where
developmental activities are carried out over the lands acquired under the
provisions of the Land Acquisition Act. The carrying out of developmental
activities entails construction works and thereafter maintenance works which
are required from time to time and are ever increasing on account of increase
in population. The Applicant is trying to blow out of proportion by attempting
to highlight as if there is dust and pollution all around, without appreciating
that in carrying out of developmental and maintenance works, temporarily till
the time the work is complete, there could be teething problems. The same
holds true for every city in the country including the national capital. The
answering respondent tries its level best to ensure continuous supply of
potable water and a robust sewerage system. Generation, distribution and
supply of electricity does not fall within the jurisdiction of the answering

respondent. Such works are carried out by the PVVNL, and they alone are
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responsible for these works. They have been arrayed as Respondents in the

present O.A.

5. It is pertinent to submit that almost all of the developmental works that
were being carried out, and have been highlighted by the Applicant, have

been completed.

6. It 1s further submitted that the answering respondent takes the
following measures, which are carried out on a daily basis to reduce dust/ air

pollution within its jurisdiction:-

a) Spraying of STP treated water on roads with the help of water

tankers.

b)  Use of truck-mounted anti-smog guns and static anti-smog guns.

C) Use of mechanical sweeping machines on main roads, in

compliance with CAQM standards.

A copy of the photographs depicting the aforementioned measures are

annexed hereto and marked as ANNEXURE R1/1.



756

7. In addition to the measures that are carried out on a daily basis, certain

other measures have also been taken by the answering respondent, keeping in

view the goal of reducing air/ dust pollution in Noida. These are as follows:-

a)

b)

Creation of dust-free zones at various places. A copy of the
photographs depicting some of the dust-free zones are annexed

hereto and marked as ANNEXURE R1/2.

Plantation of trees every year. Following are the year-wise
details of the number of trees planted by the Authority since the

year 2020-21:-

Year 2020-21: 5.09 lakh

Year 2021-22: 3.60 lakh

Year 2022-23: 3.67 lakh

Year 2023-24: 5.07 lakh

Year 2024-25: 3.38 lakh

Year 2025-26: 3.50 lakh
A Dust Control Cell has been established by the NOIDA
Authority, headed by the Manager (Public Health), which

monitors complaints made regarding dust control on the Dust

Control App. A copy of the Office Order dated 26.12.2024,
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h)
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establishing the Dust Control Cell is annexed hereto and marked

as ANNEXURE R1/3.

Vide Office Orders dated 19.11.2024, 14 teams have been
constituted by the Authority to monitor the entirety of Noida and
ensure the compliance of various environmental norms and rules.
A copy of the office orders dated 19.11.2024 are annexed hereto

and marked as ANNEXURE R1/4.

An agency has been engaged for the scientific disposal of C&D
waste. A copy of photographs of the C&D plant are annexed

hereto and marked as ANNEXURE R1/5.

In terms of the norms set out in GRAP, heavy fines are imposed
on construction agencies, executing organisations and vehicles

that do comply with the requisite standards.

Burning of garbage, litter, and use of coal for tandoors is banned

and heavy fine is imposed on the violators.

Door to door garbage collection is carried out daily by Noida
Authority and its disposal is done scientifically, ensuring

compliance of SWM Rules 2026. A copy of the photographs
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depicting the manner in which door to door garbage is collected

in Noida is annexed hereto and marked as ANNEXURE R1/6.

8. With respect to the NCAP fund, it is submitted that the Authority has
received a sum of Rs. 84.24 crores from the CPCB, under the National Clean
Air Programme, for improving the air quality within Noida. Out of the funds

received, Rs. 34,32,00,352/- has been spent in the following manner:-

Sr.No. | Work Quantity | Total amount (Rs.)

1 Truck Mounted Sprinkler 25 nos. 5,82,48,540.00
Water Tanker

2 Truck Mounted Mechanical | 4 nos. 2,01,12,776.00
Road Sweeping Machine

3 Anti Smog Gun 15 nos. 3,86,33,200.00

4 Under Mission Life, 20 nos. 2,37,922.00

installation sign boards at
various places to make

people aware about air

pollution.
5 Strengthening of various roads under the | 22,59,67,914.00
Noida Authority’s jurisdiction
Total (In Rs.) 34,32,00,352.00
9. So far as the question of PM10 particles is concerned, it is pertinent to

note that the present average annual level of 155 pg/m? is a 27.23% reduction
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from the level of 252 pg/m?® in the financial year 2018-19, and there is
reduction of about 21.31% from the level of 197 pg/m? from the base year of
2020-21. As regards PM2.5 particles, it is submitted that these are largely
generated by combustion sources like vehicular emissions, industrial
emissions, biomass burning etc., regulation or monitoring of which does not
entirely fall in the Authority’s jurisdiction. Be that as it may, the answering
respondent has undertaken measures as highlighted in the preceding
paragraphs, and undertakes to take further measures that this Hon’ble
Tribunal may deem appropriate, to achieve/ meet the prescribed limits of

concentration of PM particles in the air.

10. It is submitted that Noida falls within the NCR, and any pollution in the
city is not and cannot be isolated from the NCR region. However, within its
jurisdictional area, Noida Authority has been meticulously taking steps to
ensure that ambient air quality is maintained, and by taking measures as
explained above is ensuring that the air quality is not worse compared to the

entire NCR.

11.  With respect to the Photographs annexed by the Applicant as Annexure

A-4 (Colly), the following is submitted by the answering respondent:-
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a) Sector 120, 74-117 main road- The repair works that were being carried out
are completed, and the road restored. Comparative photographs of the

concerned area are annexed hereto and marked as ANNEXURE R1/7.

b) Noida 7x Sectors- The repair works stand completed, and the Authority is
getting the roads cleaned daily through mechanical sweeping, use of anti-
smog guns, truck-mounted sprinkler water tankers etc. The repair works were
being carried out pursuant to the need of the increasing population, and with
the aim of providing public amenities to the residents of these sectors.
Photographs depicting the state of roads as on 1.07.2026 are annexed hereto

and marked collectively as ANNEXURE R1/8.

c¢) Sector 98, 30-31 main road and Sector 52 metro station- The repair works
were being carried out with the objective of providing residents with
amenities like water, sewerage, electricity etc, and stand completed.
Photographs of the concerned areas are annexed hereto and marked as

ANNEXURE R1/9.

d) Sector 107, 72- admittedly, there were certain violations made by the
contractor who was carrying out the concerned work, to which the Authority
by letter dated 18.02.2025, informed the contractor that Environmental

Compensation of Rs. 50,000 had been levied against it, and that proof of
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payment of the same be made available with the Work Circle-3 of the
Authority. Further, it is submitted that the subject area has been cleaned, and
construction work is being carried out in compliance of environmental norms.
Photograph of the concerned area is annexed hereto and marked as

ANNEXURE R1/10.

e) Sector 50-41 road- Repair/ maintenance works have been completed, and

the road repaired.

f) 76-75 main road- Repair/ maintenance works have been completed, and the
road repaired. Comparative photographs are annexed hereto and marked as

ANNEXURE R1/11

g) Sector 116- The Jal Dept. of the NOIDA Authority was carrying out work
to install new STP lines, which stand completed. Comparative photographs

are annexed hereto and marked as ANNEXURE R1/12

h) Sector 22, Blocks A and B- The Civil Department of the Authority vide
letter dt. 08.08.2025, referring to the letters dated 19.11.2024, 29.11.2024,
16.01.2025 and 04.02.2025, informed the concerned Authority that
environmental compensation to the tune of Rs. 50,000 has been levied

against it for violation of environmental norms while laying cables on the
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service road of Sector 22, Blocks A and B. It was further directed that the
road be repaired within 3 days. A copy of the Letter dt. 08.08.2025 is annexed

hereto and marked as ANNEXURE R1/13.

1) Sector 77, dust free area- The Civil and Horticulture Department of the
Authority have restored the dust free zone and end to end paving.
Comparative photographs of the concerned area are annexed hereto and

marked as ANNEXURE R1/14.

J) Sector 58-59 road- The Civil and Horticulture Department of the Authority
have restored the dust free zone and end to end paving. Comparative

photographs of the concerned area are annexed hereto and marked as

ANNEXURE R1/15.

12.  As regards the additional documents dated 21.12.2025, filed by the
applicant, the answering respondent submits certain photographs which
clearly show that the answering respondent while carrying out development
and/or maintenance works also carries out remedial work so as to control and
minimize the flow of dust. The applicant is making allegations that Noida is
one of the most polluted cities, without any basis to substantiate the

allegations, not disclosing the source nor the comparative AQI Index for that



763

11

time of the other cities of the NCR. It is well known that the NCR is affected
by burning of Parali which is not in Noida but still the city gets affected from
neighboring states, accordingly the allegations made are denied. A copy of the
photographs depicting the present status of the concerned areas are annexed

hereto and marked as ANNEXURE R1/16.

13. In light of the factual position submitted above it is prayed that this
Hon’ble Tribunal may graciously be pleased to taken this reply on record and

pass such orders as it may deem fit and proper.

Respondent no. 1, NOIDA
through
Dated 08 .07.2026 9

SHIVAM SAKSENA
Advocate
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 509 /2025

In the matter of \ -

Amit Gupta ...  Applicant
Versus
New Okhla Industrial
Development Authority & Ors. ... Respondents
AFFIDAVIT

I, Rahul Kumar, S/o Sh. Sunil Kumar Gupta, aged about 33 years,
resident of Main Administrative Office, Sector 6, Noida do hereby solemnly

affirm and state as under :

1.  That the Deponent is presently posted as Manager (Civil) with the
Respondent Authority and as such competent and authorized to affirm this

affidavit on behalf of the said Respondent.

2. I state that the accompanying Reply has been drafted under my
instructions. I have read the same and state that the contents thereof are true

and correct to my knowledge as derived from the records of the Respondent

c} Scanned with OKEN Scanner
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DEP NT

Verified at Noida on this the day of July, 2026 that the factual

13

contents of this Affidavit are true and correct to my knowledge as derived

from the records of the case and nothing stated therein is false and nothing

material has been concealed there from. The last para is prayer

Court.

\§//

DEPONENT

Qﬁhis Hon'ble

c}i Scanned with OKEN S
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Water tanker Snaps

B 6ps Map Camera

Noida, Uttar Pradesh, India #&
H9gv+mb5r, Supertech Capetown, Sector 74,
Noida, Uttar Pradesh 201316, India

Lat 28.576912° Long 77.392911°

guaRr, 01/07/2026 11:25 AM GMT +05:30

Check In

'Gaogle

e

14
ANNEXURE R1/1

B 6Ps Map Camera

-

Noida, Uttar Pradesh, India &
Sector 75 C1 Plot 8, Golf City, Gardenia Gateway,
Sector 75, Noida, Uttar Pradesh 201316, India
Lat 28.574181° Long 77.386299°

R, 28/06/2026 09:22 AM GMT +05:30

-~
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Anti-Smog gun Snaps




Mechanical Sweeping Machine Snaps

/68

16

30-Jun-2026 14:19:10
Sector 77

. Noida

Meerut Division

Uttar Pradesh

Index number; 14329
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ANNEXURE R1/2

Dust Free Zones
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ANNEXURE R1/4

T aiarer aienfre e Tftreer

arafay TEINAN®, G141 v, Yaee-o4, wnvs B Ve, Ngsr
wata: et / noso(sr 3an) /2024 / 650
fastrtan: 29./.11.. / 2024

m“?lW:Wmam’ramﬁf%mnﬁmmmvmgwﬂmﬁgmaf%rmoatmﬁﬁafa

Stage 1. Poor Air Quality (AQI ranging between 201-100)
§mgc 2 \"cry for Air Quality (AQI ranging between 301-400)
.?ragc 3. Severe Air Quality (AQI ranging between 401-450)
Stage 4. Severe Air Quality (AQI more than 450)

i Ry @) @q 8V Stage 1- Poor Air Quality (AQI ranging between 201-300) @ sfa
FTAAE THT 117 W T Qffaa & -

I ?"-‘Urc that C&D materials & waste are properly stored/ contained, duly covered in the prcmis‘cs.
::ns?;.!rc transportation of C&D waste in covered vehicles and its recycling at an appropriate processing
acility.

Slriclly enforce directions and yardsticks for use of anti-smog guns at C&D sites. )
Intensify use of anti-smog guns, water sprinkling and dust suppression measures in road

construction/maintenance/repair projects.

Ensure strict compliance of Direction Nos. 1 1-18 dated 11.06.2021 not to permit C&D activities in
respect of such projects with plot size equal to or more than 500 sqm which are not registered on the
‘web portal’ of the respective state/ GNCTD, for remote monitoring of dust mitigation measures.
Ensure regular lifting of Municipal Solid Waste (MSW), Construction & Demolition (C&D) waste, and
Hazardous wastes from dedicated dump sites and ensure that no waste is dumped illegally in open land

W

areas.
Carry out periodic mechanized sweeping and water sprinkling on roads and ensure scientific disposal

of the dust collected in designated sites/landfills.
Ensure regular lifting and proper disposal of industrial waste from industrial and non-development

areas.
Enforce complete ban on coal/firewood in Tandoors in Hotels, Restaurants and open eateries.

Ensure strict penal/legal action against non-compliant and illegal industrial units.
Stringently enforce all pollution control regulations in industries, brick kilns and hot mix plants etc.-

strict compliance of the prescribed standards of emissions.
Ensure that only approved fuels are used by the industries in NCR including in brick kilns and hot mix

plants and enforce closure in case of violations, if any.
Stringently enforce prohibition on open burning of biomass and municipal solid waste. impose

12.
maximum EC upon violations in accordance with Hon'ble NGT'S orders dated 04.12.2014 and

28.04.2015 in OA 21/2014.
13. Strict vigil to ensure that there are no burning incidents in the landfill sites / dumpsites.
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Associate Manager (Environment)
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ANNEXURE R1/5




777 ’s

il




778 2

ANNEXURE R1/6

B cPs Map camera

Noida, Uttar Pradesh, India ==
21, Block B, Sector 135, Noida, Uttar Pradesh
201304, India

Lat 28.498207° Long 77.399172°

Monday, 29/06/2026 12:28 PM GMT +05:30

B3 6Ps Map camera

- >
~

Noida, Uttar Pradesh, India = |
3 21, Block B, Sector 135, Noida, Uttar Pradesh
Hd204, Hd204, Sector 135, Noida, Uttar Pradesh [ . 201304, India

—
“ Bl Ps Map Camera

Noida, Uttar Pradesh, India ==
201304, India ‘ - oh Lat 28.498217° Long 77.399184°

Lat 28.498182° Long 77.399212° Google ¢ Monday, 29/06/2026 12:28 PM GMT +05:30
Monday, 29/06/2026 12:28 PM GMT +05:30 ‘v"u » Sy
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ANNEXURE R1/7

o e m—1ce | AR/
e — |

29 Jun 2026 12:

Meerut Divi
Utta [

Noida, Uttar Pradesh, India #=
Cv3 303, Capetown Rd, Sector 77, Noida, Uttar.
Pradesh 201316, India

Lat 28.571792° Long 77.393887°

Friday, 26/06/2026 12:05 PM GMT +05:30

Noida, Uttar Pradesh, India ®=
H99v+pfx, Capetown Rd, Express Zenith, Sector 77,
Noida, Uttar Pradesh 201316, India
954° Long 77.393726°
, 26/06/2026 12:09 PM GMT +05:30
—




e

EJ oPs Map camera

B Noida,Uttar Pradesh,India &=
ek Inner Road, Sector 77, Noida, Uttar Pradesh 201307,
8.570127, Long 77.3884

dnesday, 01/07/2026 01:36 PM GMT+05:30
Captured by GPS Map Camera

e |
3 ©PsMap camera

Noida,Uttar Pradesh,India &
Prateek Inner Road, Sector 76, Noida, Uttar Pradesh 201307,
India
t 28.567451, Long 77.386897
Wedn ay, 01/07/2026 01:38 PM GMT+05:30
Note : Captured by GPS Map Camera
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ANNEXURE R1/8

S

i PTU R .

.//,

—

: s o 3 oS Map camera
Noida,Uttar Pradesh,India ==
Sector 101 Metro Station Road, Sector 79, Noida, Uttar
Prad h 201307, Indi
W Lat 28.557425, Long 77.386716
y, 01/07/2026 01:45 PM GMT+05:30
aptured by GPS Map C

K3 ors Map camera

s g

: R N ot R4
Noida,Uttar Pradesh,India &=
Sector 101 Metro Station Road, Sector 78, N
Pradesh 201307, India

§j Lat 28.561838, Long 77.388368

g Wednesday, 01/07/2026 01:47 PM GMT+05:30
Note : Captured by GPS Map Camera

SRS T




K3 oPs Map camera

Noida,Uttar Pradesh,India &=
Sector 101 Metro Station Road, Sector 116, Noida, Uttar
e Pradesh 201307, India
S | Lat 28.568748, Long 77.393756
S Wednesday, 01/07/2026 03:02 PM GMT+05:30
Note : Captured by GPS Map Camera

&

I oPs Map camera

[ o ]
Noida,Uttar Pradesh,India &=

Sector 101 Metro Station Road, Sector 78, Noida, Uttar
Pradesh 201307, India

Lat 28.560024, Long 77.389564

Wednesday, 01/07/2026 01:46 PM GMT+05:30

Note : Captured by GPS Map Camera

29

{_\’ GPS Map Camera

Noida,Uttar Pradesh,India &=

Sector 101 Metro Station Road, Sector 116, Noida, Uttar
Pradesh 201307, India

Lat 28.568844, Long 77.393628

Wednesday, 01/07/2026 03:01 PM GMT+05:30

Note : Captured by GPS Map Camera

e |
&3 ©PsMap camera

,
# < Noida,Uttar Pradesh,India &
» 248 Prateek Inner Road, Sector 77, Noida, Uttar Pradesh 201307,
l@ ndia
3 |at 28.570159, Long 77.388778
[ Wednesday, 01/07/2026 01:36 PM GMT+05:30
Note : Captured by GPS Map Camera




VR

Skymark one,

Latitude
28.53142833333333°

Local 03:01:18 PM
GMT 09:31:18 AM

above Skymark 1, Sector 98, Noida, Uttar Pradesh

782
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ANNEXURE R1/9

5 GPS Map
[Camera Lite |

TGB Meghdutam, Meghdootam Apartment, 21 C, Block F, Sector

201304, India &&= 50, Noida, Uttar Pradesh 201303, /e

Longitude Latitude

77.36075166666666° 28.57589666666667°

Altitude 201 meters
Tuesday, 30.06.2026

Local 03:59:11 PM
GMT 10:29:11 AM

GPS Map
[ Camera Lite |

08, Sarfabad, Sector 71, Noida, Uttar Pradesh 201303, India ==

Latitude Longitude

28.58804888° 77.37413736°

Local 02:57:34 PM Altitude 202 meters
GMT 09:27:34 AM Thursday, 02.07.2026

Longitude
77.37758000000001°

Altitude 202 meters
Tuesday, 30.06.2026




31
ANNEXURE R1/10

N orsrmap camera

= - ~ - o = e 8
Noida, Uttar Pradesh, India =

Link Road, Sector 72, Noida, Uttar Pradesh 20171 307, India
Lat 28 . S8238S, Long 77 376869

Thurscdday, O2/07/2026 12: 34 PNV GMNMT +0S:-30

Note Captured by GPFPS Map Carmera




784

32
ANNEXURE R1/11

ANNEAULE A@

29 Jun 2026 1:34:11 pm
24 Sector 76 Road
Sector 76

Noida

Meerut Division

Uttar Pradesh

Noabs N3t goe D Qoaug
Pabe Loonk oN Mam foro, b 77Hpun |
Cobtns o o moen ¥

foan W > : : e
17y ; I : oo Nojda
“u 5 ’ GUSINS S10L ¢ | - 3 SAeerut Division

1 b U71sN ' Uttar Pradesh
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ANNEXURE R1/12

B

ANvetres ., 63

K GPS Map Camera

Noida, Uttar Pradesh, India #
H99v+pfx, Capetown Rd, Express Zenith, Sector 77,
Noida, Uttar Pradesh 201316, India

Lat 2856954° Long 77.393726°

Friday, 26/06/202612:09 PM GMT +05:30

1 n':hmﬂuwgm ‘
AL Pt
foctor 77

Nowl

Mowrut Drvvgaony

(Mar Prades

L Aite 1711

e CRCTN 116 QUTSIOE NIk MonsToRING
STh 1100 THL8 fevace Py (a8

\\Aruf” Fop S’Tﬂp,,“,”w('uau ; i .,..
MM;:; PUNL, M whg NoT Noida, Uttar Pradesh, India #
VIAERA Tk Ny QM.MN‘ : H99v+pfx, Capetown Rd, Express Zenith, Sector 77,

Noida, Uttar Pradesh 201316, India
Lat 28.569297° Long 77.393793°
Friday, 26/06/202612:10 PM GMT +05:30




E3 oFs mep camera

Noida,Uttar Pradesh,India ==
101 Metro Station Road, Sector 116, Noid
h 201307, Ind
Lat 28.568748, Long 77.393756
4 day, O1/07/2026 03:02 PM GMT +05:30
: Captured by GPS Map Camera
&
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Link Road, Sector 50, Noida, 201303, Uttar
Pradesh, India

Latitude
8.567012
Local 09:07:39 AM
GMT 03:37:39 AM
o

Longitude
77.379165

Altitude 206.5 meters
Thursday, 11/27/2025

36

ANNEXURE R1/14

| Noida, Uttar Pradesh, India #

Main Rd, Prats

v

e 18 M 2026
08:37 AM | 12 May -

ttar Pradesh, India ===
nthi Society. Sector 50. A Block.

20
Lat 28.567177° Long 77.360527°
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10:01 pm
’/";\',iUf 7/-/
Nojca:
VieerutDjvision

R Nog
UttariPradest

-~ MeerutDivision
- Uttar Pradesh

= ~
- —




o e

';Noida,UttarPradesh,lndia“ ‘ \ 145 Noida, UtarPrades, nci 84

g, St 77 Neide, UtrPracesh 201316 N 1T St 7 ot Ut e 21

I P e

Lat 8564504 Long 1138830° .
.1 Friday 26/06[2026 12:33 M GMT +05:30

Puuni bighe M thl 29
k)
T FRRE 20 g0

i R 3
KAQ 1IN : 5 ¢ / B 4 GPS Map Camesa
RUETR ST & e » %
Noida, Uttar Pradesh, India #4

I H97v+r8r, Hyde Park, Sector 78, Noida, Uttar Pradesh
L W, 201316, India
# Lat 28.564798° Long 77.392787°
[y
Google , Friday, 26/06/2026 12:35 PM GMT +05:30
o —E L

DIV [l e, IR N



M

19.Juk2025 61907 pm
19JUR2025 62035 pm : 69 P d h | d N
l 4 ,/}, ™ Sector 116 Main Road [408S | N0ld

f
Sector 79

Saclot 116
Noida
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ANNEXURE R1/15

Jun 30, 2026 11:15:07 AM
28.6058533333333360N 77_3161933 gg

Altitude: 162 2msnim
akm/h
er:. 206

N 30, 2026 11:19:07 AM
833333333N 7T 36726833333334E

Sector 59

Noida

Meerut Division
Uttar Pradesh
Altitude:1S7. Tmsnm
Speed:O.1Tkm/h
Index number: 212

&
% un 30, 2026 11:24:43 A
28.605998333333332N 77.36611 500000001 €

Bhabha Mar
Sector

a
Altitude:170.1msnm
Speed:0.3km/h
index number: 213

% Jun 30, 2026 11:24:43 AM
28.605998333333332N 7736611500000801% -
106"
Bhabha Mar
Sector 5

Altitude:170.1msnm
Speed:0.3km/h IR
{ndex number: 213
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ANNEXURE R1/16 (Colly.)

in ——

X ﬁlfh -

“im.' 1 hitad s i
s ‘\‘“a.vm../, lf’_‘”

§ Noida, Uttar Pradesh, India #3
A-block, Skytech Matrott, Skytech Matrott, Aditya Celebrity
ar Pradesh 201316, India
s 569959° Long 02°
Friday, 26/06/2026 12:27 PM GMT +05:30

S TS e RN T

+ Noida, Uttar Pradesh, India %4
F-203, Skytech Matrott Rd, Aditya Celebrity Homes,
Sector 76, Noida, Uttar Pradesh 201316, India

®Long 77.386802°
PM GMT +05:30
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4 Noida, Uttar Pradesh, India #=
"L& HO97p+rq8, Sector 76, Noida, Uttar Pradesh 201316,
§ India

ré Lat 28.564631° Long 77.387261°

Friday, 26/06/2026 12:32 PM GMT +05:30
s o PO T 3

ok - i

= Noida, Uttar Pradesh, India &=

L H97g+Ww7x, Sector 77, Noida, Uttar Pradesh 201316,
India

Lat 28.564585° Long 77.388394°

Friday, 26/06/2026 12:33 PM GMT +05:30

o

RSSO




S

Ed GPSs Map Camera
s e A N SR b

*

- Noida, Uttar Pradesh, India &=
H97q+w7x, Sector 77, Noida, Uttar Pradesh 201316,
India
Lat 28.564584° Long 77.388395°

% Friday, 26/06/2026 12:33 PM GMT +05:30

e " yoiy g e P e 5 o0

Sy F4 GPS Map Camera

® Noida, Uttar Pradesh, India #=
H99p+3my, Sector 76, Noida, Uttar Pradesh 201316,
India
Lat 28.567481° Long 77.387101°

= Friday, 26/06/2026 12:29 PM GMT +05:30




Fd GPS Map Camera

Noida, Uttar Pradesh, India &=

H99p+2r2, Antriksh Forest Rd, Sector 76, Noida, Uttar ’
Pradesh 201316, India

Lat 28.567006° Long 77.387108°

Friday, 26/06/2026 12:30 PM GMT +05:30

Pl

Noida, Uttar Pradesh, India &=
H97p+rqg8, Sector 76, Noida, Uttar Pradesh 201316,
India

Lat 28.564678° Long 77.387246°

Friday, 26/06/2026 12:32 PM GMT +05:30

s




C-108-109, Block C, Sector 74, Noida, Uttar
Pradesh 201316, India

Lat 28.571896° Long 77.386728°
Wednesday, 08/07/2026 03:47 PM GMT
+05:30
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B3 GPSsS map Camera

Noida, Uttar Pradesh, India &=
3, Sector 117, Noida, Uttar Pradesh 201316, India

Lat 28.568202° Long 77.393741°
Saturday, 04/07/2026 01:05 PM GMT +05:30

Fd GPs mMmap camera

o

Noida, Uttar Pradesh, India &S
HO9v+pfx, Capetown Rd, Express Zenith, Sector 77,
Noida, Uttar Pradesh 201316, India

Lat 28.569297° Long 77.393793°

Friday, 26/06/2026 12:10 PM GMT +05:30




